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Central Administrative Trlbunal«Principal Bench
• • • • •

ID,A. No, 276/96

Neui Delni, this the 7th day ofBune, 1996

Hon'ble Shri R.K,Ahooja, Pfember (A)

Puran Kumar s/o Sh, Prabhati Ram
r/o 6<WB, D«C,I*1# Railway Colony^
Kishan Ganj, oslhi. ..,AppU=ant
(By None)

Versus

1o Uiion of India through
General Managerj
Northern Railway,Baroda House,
New Delhi,

2, Division Superintending Engineer(Estate),
Northern Railway, D-R.M. *3 Office,
Chelsroford Road,
HauJJelhl, ...Raspondents

(By Shrij D«S«Mahendiu,Advocate)

ORDER ̂Qppl)

By Hon®bl0 Shri R,Ka,Ahooja, Mentoer (A)

None appears on behalf of the ^plicant today, Noho

appeared for the applicant even on the last three occasiono

and it appears that the applicant is not interested in

pursuing the matter. Hence, the I3.A. is dismissed in do feu It

for noru.prosecution.

(R.K hooi
Mend)

na.


